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‘PAK, CHINA, TURKEY WERE INDIA’S ADVERSARIES’

China helped Pak
during Op Sindoor:
Army deputy chief

AMRITA NAYAK DUTTA
New Delhi, July 4

IN FIRST OFFICIAL remarks
accusing China of complicity
in Pakistani military strikes
against India in the wake of
Operation Sindoor, Lt General
Rahul R Singh, Deputy Chief of
Army Staff (Capability Devel-
opment and Sustenance), said
Friday that Beijing provided
“live inputs” to Pakistan on
Indian operational deploy-
ment even when talks were
underway between the Indian
and Pakistani directors general
of military operations regard-
ing cessation of hostilities.

Naming Pakistan, China
and Turkey as the “three
adversaries” India faced on its
“one border” in the north, Lt
Gen Singh said Chinawas pro-
viding “all possible support”,
treating the northern border
as a “live lab” to test its
weapons supplied to Pakistan,
and was following its “36
stratagems”, hoping to kill the
adversary with “a borrowed
knife”,and to “use the neigh-
bour to cause pain”.

Speaking at the ‘New Age
Military Technologies’ event
organised by the FICCI, he said
Turkey also “played a very
important role in providing
support” to Pakistan with its
supply of the Bayraktar
unmanned combat aerial vehi-
cle,“numerous other drones”
and “trained individuals”.

He said Pakistan was “the
front face” and the Chinese
provided “all possible support”
which was “no surprise”
because statistics in the last
five years have revealed that
81 percent of the military
hardware procured by Pak-
istan is Chinese.

“China, of course, the good
old dictum... killed by a bor-
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Deputy Chief of Army Staff (Capability Development and

Sustenance) Lt Gen Rahul R Singh in New Delhi

rowed knife... he would rather
use the neighbour to cause
pain than get involved in the
mud-slinging match on the
northern borders,” he said.

“And another thing that
China perhaps has seen is that
he’s able to test his weapons
against, say, various other
weapon systems thatare there.
It’slikealive labwhichisavail-
able (to China),” he said.

The next lesson, he said, is
the importance of C4ISR
(Command, Control, Commu-
nications, Computers, Intelli-
gence,Surveillanceand Recon-
naissance) and civil-military
fusion,and thereis still alot to
be donein this domain.

“When the DGMO-level
talks were going on, Pakistan
was mentioning that we know
thatyour such and such vector
is primed and is ready for
action. I would request you to
perhaps,you know, pullit back.
So,hewas gettingliveinputsas
far as from China,” he said,
adding that is one area where
India needs to move fast and
take appropriate action.

Speaking on electronic

AMIT MEHRA

warfare and the need for a
robust air defence system, Lt
Gen Singh underlined the
need to protect India’s popu-
lation centres.

While the population cen-
treswere notaddressed during
Operation Sindoor, there is a
need to be prepared for that.

“For that, more and more
air defence, more and more
counter rockets, artillery, and
drone sort of systems have to
be prepared for which we have
tomovevery,veryfast,”hesaid.

He said while indigenous
systems performed well,
some did not.“Itis a cat-and-
mouse game,we need tobe at
it,” he said.

He said India does not
have the luxury like Israel,
which has deployed its Iron
Dome and several other air
defence systems.

“We do not have the lux-
ury, because the country is
vast,and such things costalot
of money,” he said. The defin-
ing thing in Operation Sin-
door, he said, was the unam-
biguous strategic messaging
by India’s leadership.

Neeraj Choprarea

® Double Olympic
medallist has his
hands full as the
host of NC Classic

NIHAL KOSHIE
Bengaluru, July 4

SITTING ALONGSIDE TWO
greats of men’s javelin, Thomas
Rohler and Julius Yego, Neeraj
Chopra on Friday narrated a
pinch-himself-moment from
the previous evening.

WhenatthegymintheKan-
teerava Stadium, Neeraj saw
Rohler and others training on
the field. That’s when it struck
him that the Neeraj Chopra
Classic, his dream project,was
just 48 hours away.

The two-time Olympic and
World Championship medallist
was overwhelmed.

“Iwastellingthem thatIwas
inthe gym,and sawyouand the
others throwing. It was my
dream that it would happen in
India and now finally it is here.
So thank you,” Neeraj said look-
ing towards Rohler and Yego.

In a new role as the face of
theWorld Athletics Category A
event, Neeraj has knuckled
down and got to work ensur-
ing that everything is in the
best order.

That includes worrying
about the spice in the food at
the official team hotel,another

dy for his dream event

_~

From left, javelin throwers Kenya's Julius Yego, Germany's Thomas Rohler and India's Neeraj
Chopra and Sachin Yadav during a press conference ahead of India's inaugural international
javelin tournament ‘Neeraj Chopra Classic 2025, in Bengaluru on Friday PTI

example of him being a good
host.“I was telling them about
the food, I was thinking of you
guys hoping it is not too spicy,”
Neeraj said.

Neeraj, his sponsors and
backers, have shelled out
money for appearance fees,
travel and accommodation for
some of the top javelin throw-
ers in the world,a ball-park fig-
ure of X 4 crore is being talked
aboutastheentire cost of host-
ingthe NC Classic.Till earlylast

week, they were still some way
frombreaking even with major
sponsors on board.

But the inaugural edition of
the NC Classic is not about the
bottomline. When asked about
the funding and business
model, Neeraj sounded like a
parent conducting the firstwed-
dinginafamily. Burningasmall
hole in the pocket didn't matter
at this stage.

“If I talk about the business
side, for me right now the only

aim is to make this event a suc-
cess.That is my focus. That the
NC Classicis happening, that in
itself is a big thing. Rest of the
things don’t matter now.Iwant
to promote the sport,”he said.

Good host

The currentworld champion
has had a lot on his plate. He's
been in Bengaluru for a week,
going the extra mile to ensurea
glitch-free event. Being on the
other side, he’s already spoken

about having ‘new-found
respect for people who put an
event together’

“One of the toughest parts
was to think and plan about
such a big event and then also
having to compete in it. The
mind of an athlete is a bit slow.
For me, so far it has been about
just competing,” Neeraj said.

He also spoke like a serious
sports administrator with a
long-termvision for the growth
of the sport.

“As we see, there are so
many international competi-
tions in Germany and other
nations almost every week. So,
this is what I want in India, as
there should be at least four-
five competitions which are
world-class. The athletes
should geta chanceand people
should see them play.That will
bevery good for our sport,’ the
Tokyo Olympics gold medallist
said.Sachin Yadav, 25, sitting
beside Neeraj and sharing the
dais with Rohler and Yego,
is one of the five Indian ath-
letes in the fray. There’s been
talk of Sachin,an Asian Cham-
pionship silver medallist,
being the one to carry Neeraj's
legacy forward.

He remembers the day
Neeraj got in touch with him.

“I couldn't believe that I got
a message from Neeraj bhai.
Thanks so much to Neeraj bhai
for inviting me to this competi-
tion,” Sachin said.

Harvard warns foreign students over social media

BLOOMBERG
July 4

HARVARD UNIVERSITY
STAFF advised international
students to be cautious about
social media postsand warned
some groups against arriving
at Boston’s Logan Interna-
tional Airport.
Representatives from Har-
vard’s international office and
a Harvard Law School immi-
gration support group held a
call on Thursday to provide
guidance to foreign students
after the university won a pre-
liminary injunction against

the Trump administration’s
efforts to block its ability to
enroll such individuals.

The Harvard administra-
tors cautioned students that
state separtment officials have
the ability to review social
media accounts for student
visa applicants, while US Cus-
toms and Border Protection
can examine personal elec-
tronic devices and reject entry
based on their contents,
according to studentswho par-
ticipated, asking not to be
identified because the callwas
private.

The Harvard representa-

A DIFFICULT CHAPTER
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some groups agdainst arriving

at Boston's Logan airport

M Previous MW Represen-
brush tatives

with law cautioned
enforcement students

to attract against wiping
attention devices clean

M Iranians, Chinese
students in particular
fields asked to exercise
particular caution

tives said it’s not clearwhether
thisassessmentis done by peo-
pleorartificial intelligence and
what exactly constitutes a red

flag,although pro-Palestinian,
antisemitic or posts deroga-
tory of the US appear to be a
focus, according to the stu-

dents. Previous interactions
with law enforcement, includ-
ing minorinfractions,willalso
attract attention. The Harvard
representatives cautioned that
wiping devices clean risks
inviting suspicion, according
to the students.

The hosts of the call
included Maureen Martin,
Harvard’s director of immigra-
tion services,and Jason Corral,
astaffattorneyat Harvard Law
School’s immigration and
refugee clinic, the students
said. A representative for Har-
vard’s international office
declined to comment.
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ESAF SHALL FINAHCE BAMM Manmuthy, Theissur- 680 651, Kerala

GOLD AUCTION NOTICE

Motice: iz hereby given for the information of -all concemed that Gold
ornaments pledgad with ESAF Small Finance Bank and not radeamed by
borrowers, despite repeated reminders and notices, of our branches, are
listed balow. Thiswill baauctionadas per the dalails given balow:

DATE OF AUCTION: 15-07-2025 TIME: 2ZPMTOSPM
AUCTION VENUE: THROUGH E-AUCTION

ALUCTION ADDRESS: https://egold.auctiontiger.net

Contact Mo: 7099013705 f 6351896450
To register as bidder for the e-Auction with terms and conditions, and full
details of e=Auction please visittheabove site,

BRANCHES & LOAN ACCOUNT NUMBERS

COOCHBEHAR: 653250000734434, 6325000017274, 7525000435171, HALDIA:
&£3250000131362, 6325000017302, 4325000018480, 7524000439728 3, MALDA:
75 240004372880, |
Customers who are Interested 1o release the arnameants by paving the total
due amount may do 5o, at the respective branches, on or two days before the
dateof the auctlon.
Bidders who wish to participate In the auction shall produce thelir BYC
documents. BST Mo iz mandatory for registered firms/companies. Bidders
shall deposgit a sumof RE.50,000as EMD before participating in theauction,
Thrissur Sdf-
Date:05-07-2025 Authorized Signatory

FORM A
PUBLIC ANNOUNCEMENT
{Under Regulation & of the Insolvency and Bankruptcy Board of India
[{Insolvency Resoluticn Process for Corporate Persongs) Regulations, 2016] |

FOR THE ATTENTION OF THE CREDITORS OF
DIKSHA GREENS LIMITED (UNDER CIRP)

RELEVANT PARTICULARS
{1, |Mama of corporate tebior | Dikzha Gragng Limited

12, [Date of incorporaion of corparate debior 121,07 2004
i3, lAuthority under which corparate debsar s | ROC Kolkats

lincarporated | registensd | )
{4 |Comporate kentity Mo, Limited Liabdity  |La0100WB2I02PLC5149

|identification Mo, of corporate dabior | B
I5, [Addwess of the registered office and |8, Ananindra Mash Tagore Saran {Prevously

\princia office (f arm)of corporate debtor |Camsan Street), Shartiniketan Buldng, 11th

! Floor, DMce Space Me-1111, Block A, Cirgles
Awanuie, Kalkata, Cirgus Avenua, West
|Bengal, India, 700017
D207, 2025 e he daba on whech the arderis
|passad by the Han'bla NCLT Kolkala, Division
|Bench {Ordar Recaived On 03.07. 2025

|Insohvancy commeancamant dale in
(respect of corparate dabdar

=

|Eslimaled date of closuna of insahesngy

T L2912.2025
{resalution process |
{8 |Mame and regisirafion numbar of the |Mr, Pankaj Khetan

insalvency professiona! acting as intarim
\re=alution prafessianal | IBEUPA -0021P-NO00 1072016- 17710014

{9, |Address and e-mad of the inberim |¥-3T/A, Basamand, Kailash Colony, Maar
rezalubion professianal, as registared with | Kailesh Colony Medro Station, Scuth Dalhi,
‘e Board Deki, 110048

| E-mai- ippankskhaitani@gmail.com

(10 |Address end a-mai bo be used for | 1208, Shardiniketan Budding , 125 floor, &;
icormesponde noa with tha Inberm resaluton |Camac Streed, Kolkata- TO0016

| Ragistrafion no. -

{__ prafessonal |Emal i crpdikshagreenslimsediomail.com
(11, (Lastdate for submissian of ciaims 170708
(12 |Classas of credsors, If any, under clause  |MLA
{0} of sub-section (GA} of sechion 21
ascprtaned |,-,- | Irdermy fesalugion
prolessinal
3 |Mames of Insalvency Professionss WA
likerstified |0 actas Aulhansed
(Regresentalive of credilors in & class
| |{ Thrae namas fof aach dass ) |
{14, |{a)Relevant Forms and i-‘-i.ﬂ.
ikl Detaits of authonzed regresantatives [HA
|arg availabia al |

Maolica &5 hereby giwen that the Mations! Company Law Tribunal; has ordered the commencement |
ol a corparale insolvency resolulion process of the Diksha Greens Limited on 02.07.2025, [Order |
recenved on 03.07.2025)
The creditors of Diksha Greens Limited, are hersby called upan to submit thesr ciaims with proal |
an o bedong S0 the inlem resoliBan prodessional al tha address mantoned againsleatey Ma, 10
The firancial creditars shal- submit feir claims wilh proof by electranic means onfy, All other |
crediors may subimit the claime wilh preof In person, by poston by eleclronic means
Submission of false or misleading proofs of clalm shall attract ponalties.
Sdi-
Name: Pankaj Khetan |
Interim Resolution Professional In the Matter of Diksha Greens Lid. |
Registration No.; IBBIIPA-DO02AP-NODO10/2016-17110014 |
E-mail: cirpdikshagreenslimitedi@gmaii.com |

Date; 04.07.2025
Place: Kolkata

Date: July 04, 2025
Place: Bengaluru

mhanmeat minds
The Mendiul IT Company
Born Digital . Born Agile

Happiest Minds Technologies Limited
Regd. Office ; #53/1-4, Hosur Main Road, Madivala,

(Mext to Madivala Police Station), Bengaluru-560 068, Karmmataka, India

CIN of the Co. L7T2900KA2011PLCO57931
P: +91 80 6196 0300, F: +91 B0 6196 0700

Email: investors@happiestminds. com; Website, www. happisstminds.com

PUBLIC NOTICE REGARDING THE 14™
ANNUAL GENERAL MEETING (AGM) TO BE HELD THROUGH
VIDEO CONFERENCE(VC) AND INFORMATION ON E-VOTING

1. Members may note that the 14" AGM of the Company is being

conducted through VC on Tuesday, the 29" day of July, 2025 at
4.00 pm (IST) in compliance with various circulars issued by the
Ministry of Corporate Affairs and by the Securities and Exchange
Board of India (collectively refarred to as "Circulars"), to transact
the businesses set forth in the notice of the meeting through voting
by electronic means ("e-Voting").

2. Electronic copies of the Notice of the AGM and Integrated Annual

Report 2024-25 along with login credentials for e-Voling and to
attend the AGM through VO have been sent to all the Membars
whose email addresses were registerad with the
Company/Depository Paricipant(s). Any person who becomes a
Member of the Company after sending this Motice of AGM but on
or before the cut-off date viz. Wednesday, July 23, 2025, can
access the notice of AGM along with the Integrated Annual report
for the financial year 2024-25 on the website of the Company at
hitps:/fwww. happiestminds.com/finvestors/agm-and-annual-
report!, website of stock exchanges i.e BSE Limited
https://'www.bseindia.com/ and Naticnal Stock Exchange of India
Limited hitps://'www.nseindia.com/ and on the website of
Company's RTA - KFin Technologies Limited at
hitps:/fevoling. kfintech.com/

. The e-Voting facility will be available from Saturday, July 26, 2025
at9.00am IST till Monday, July 28, 2025 at 5.00 pm IST.

. Members may participate in the AGM even after exercising their
right ta vote through e-Voting but shall not be allowed tovole again
in the meeting. A person whose name is recorded in the Register of
Members or in the Register of Beneficial Owners maintained by
the Depositories as on the cut-off date e, July 23, 2025 only shall
be entitled to avail the facility of e-Vaoling as well as vaoting in the
AGM. The e-Voting will not be allowed beyond the aforesaid date
and time and the e-Voling module shall be disabled/blocked by
RTAupon expiry of the aforesaid period.

. Members will be able to attend the AGM through YC as per the
platform provided by RTA at https:femeetings kfintech.com/ using
the login credentials. The facility of e-Vating will also be provided
as part of the VC platform,

. For further details, please refer to the Notes in the Notice of AGM,
If the members have any grievances connected with the facility for
e-\oling, they may contact Mr. Umesh Pandey, Manager, KFin
Technologies Limited, “Selenium” Tower B, Plot No. 31 & 32,
Financial Distnct, Nanakramguda, Serilingampalty, Hyderabad-500 032,
Rangareddy, Telangana, India; Email: einward.ris@kfintech.com;
Toll-free no. 1- BOO-309-4001.

. Final dividend of Rs 3.50/- per equity share (after its approval at
the AGM) will be paid on or after August 05,2025, subject to
deduction of tax at source ("TDS"), to the members holding aquity
shares of the Company as on record date i.e. July 18, 2025. For
detailed information on TDS and applicable forms o be submitted
for nil or lower tax rate, may access Company's website at
https://www.happiestminds.com/finvestors/disclosures).

For Happiest Minds Technologies Lid
Sdi-

Praveen Kumar Darshankar

Company Secretary & Compliance Officer

HOTICE

Nolice of Exiracrdinary Gaeneral Meeling of
FURTIUTSAY OWNERS ASSOCIATION 1o be
held an Sunday, 27 July, 2025 at 11 am at Purti
Utsay, Rajarhal, Kolkata-700135 (s hareby
geven to gll the owners [ members vide emal id;
purti.utsay@gmail.com. Plaase wrilz o
Assocaton or mal at purtivtsavi@gmail.com

for detailed notice and expranalory stalements.,
By order of
PURTI UTSAV DWNERS ASSOCIATION
Purti Uesav, Rajarhat

Mear Rajarhat Chowmatha
Date ;04,07 2025 P. 0. Rajarhat
Place ; Kofkasa Kolkata-T00135

P
Banﬁﬁ Bo'
Kelationsiip beyond banking

Bardhaman Zonal Office
446/N, Armstrong Avenue, Bidhan Nagar, Sector-2A Durgapur, [[R0GaL TRt i3
District - Burdwan, PIN- 713212, Phone No, 0342-2665703. g0 @ UART L0 Rkl

POSSESSION NOTICE

5. E. RAILWAY - TENDER

CORRIGENDUM
Corrigendum  against Tender Motice
Mo PCMM/GENLI/TP/2025/22 DT.
20.06,2025 Published earlisr by
Principal Chiaf Matertals Manager'GRE
for the following changes in the above
mentioned e-tender notice no. Is
furnished balow : Please Head Tander
Opening date as 14/07/2025 instead of
10072025 against Tendar Ma
S2Z516T9A. All ofther terms and
conditions ramains unchanged. Details
of e-tender notice along. with
Cl'.':lfl':g'l'.ir'ldurl"l 15 availlable an
www.ireps.gov.in {PR-358/C)

Whereas,

AgaAlres] ach amounl

available, o redaam the secured assals).

The underskigned being the Aulhonsad Officer of the Bank of India (nama of the instifution) under the Securitisation
and Reconsiructon of Financial Assels and Enforcement of Security Interest Act 2002 and in exercize of powers
conferred under Section 13{12) read with rule 3 of the Security Interest (Enforcement) Rules, 2002 issued Demand
Motice was issued on tha dates mentioned against each account unders Section 13{2) and started hareinalfter calling
upon them o repay the amount mentioned within 60 days from the date of paper publication at mentioned below

The Bormrowers having failed fo repay the amount nolice is heraby given to the Borrower'Guaraniordorigagor in parbicular
arvd to the public In general that the undersigned has taken possession of the property described berein below in exercesa of
powers confemed on ham under sub-saction (4) of secton 13 of Actread with nila B of the said act on the dates mentioned

The Borrowears in paricular and the public in genegral are hereby caulioned not o deal with-ihe property and any
dealings with the property will be subject to the charge of the Bank of India for an amount and interest theraon.
[The Bomowers atiention is invited to. provisions of sub - section (8) of section 13 of the Act, in respect of time

81, |A. Name of the Borrower DESCRIPTION OF THE IMMOVABLE

a) Date of Physical Possession

*“*IMPORTAN]
Care & wmken prior 0 pcgepiannce ol sdvermiising oopy, [ s
ol s, TR Dielban B jsress Loiviid e
o For any loss or
.1.|.||:.|-::|,,- gibcierTee] fes g5 resalt O EEnvssEOeT boeFrs v i SO PHEINIC S, Sk
ciatiomns or mudividoals adverising in s newspapers or puablica
(NI Yo iharolone recomimneondd Thot meadors ks neciEs s
e EIl R L W [ npa® il bigE Ly iraarmres OF oflerimeE piilee i
b mis Wil sy erilsers o otherwise aath g o mi sy ertsearmeni 1
ALY PvLprereeT st st seer, Mopidsi@eroad] Tenters i e pdecadEgelesad i
s Feoem mparinbssr ] vereise

W Elnd

el PaeasiBlE WG wadick Ty s

canncl be held responsibile for such contonis,

i rRgEimi

Futh [ s b

A semETETE

P.5. - Malhatl, Mouza- Karmpur, J.L. Mo, 52, under
Malhati Municipally, Ward MNa: 13, Premises!
Holding Mo, 274, Khatian Mo, 556 & 676, LR
Fhatian Mo, 677, Pkt Moo 354, ms=asuning tolal

AMNNU PANDEY

Wo Mr. Manoj Pandey
Both of Address:
Mear Malhati College

More, PO+ Ps-jaea 233 Decimal ie. 1014.948 Sqft (Approx),
Mathati, Dist,- Birbhum, | with two storied building standing thereon. The
PIN- 731220, Wesl | boundares are | On the Nosth by Road and others,
Bengal On the South by Vacanl Land of 5n Santosh

Fandey, On the East by Propery of Snehalata
B) Rampurhat Branch| Hambram, On the West by Praperty of Gapal Sk.

Mo. & Guarantor b) Date of Symbolic Pessession
B. Name of the Branch PROPERTY ISECURED ASSET c) Date of Demand Nofice
d) Outstanding Amount
1. | &) Borrower : ECGM of Land & Building stands in the name of a) 03.07.2025
MR, MANOCJ PANDEY |Mr Mano| Pandey Slo. Rajendra Prasad Pandey | p) 09.01.2024
Guarantor : situated at State of Wesl Bangal, Dist- Birbhum, | gy 27 10,2023

d) Rs. 8,60,676.89 (Eight Lakh
Sixty Thousand 5ix Hundred
Seventy Six and paisa Eighty
Mine} and interesl thereon,

Date: 03.07.2025, Place: Durgapur

Authorized Officer, Bank of India

sf3aa da €9 Indian Bank X

ALLAHABAD

Ph. No. : 033 2552 5255

ZONAL OFFICE : BARASAT
N. C. Road, Barasat, West Bengal, Pin - 700 124

E-mail : zobarasat@indianbank.co.in

SALE NOTICE
FOR SALE OF

IMMOVABLE
PROPERTIES

APPENDIX - IV - A [See Proviso to Rule B(6)]

E-Auction Sale Notice for Sale of Immovable Assets under the Securitization and Reconstruction of Financial Assats and Enforcement of Security Interast
Act, 2002 read with proviso to Rule 8(6) of the Security Interest (Enforcement) Rules, 2002.
Motice is hereby given fo the public in general and in. particular to the Borrowers) and Guarantors) that the below described Immovable Property mortgagedicharged
to the Secured Craditor, the Symbolie Possession of which has bean laken by the Authorized Oficer of Indlan Bank, Bongaon Branch [(Secured Creditor),
will be =old on “As s where is basis”, "As is what is basis”, and "Whatever there is basis” on 06.08.2025 for recovery of Rs. 36.41,862.85 (Rupass Thirlty Six
Lac Forly Qe Thouwsand Eigght Hundred Sily Two and Eighly Five Paisa onby) a8 on 16082025 plus inlerest & cosl ibercon due o Indian Bank, Bongaon Branch
(Secured Creditor) from Mis, Pal Enterprise (Borrower), 138 Mew Markel Bongaon, Pin - 743 235

The specific datails of the propery intended fo be broaght to sale through e-auction mode i5 enumerated below

Mo, Guarantor [ Mortgagor

b} Name of the Branch

Sl a) Name of Account / Borrower |

Secured Creditors
Outstanding Dues

Detalled Description
of Immowvable Property

a) Reserve Price

b) EMD Amount

c) Bid Imecrement Amount

d) Property 1D

g} Encumbrance on Property
f} Type of Possession

Sri Balaram Pal
S'o, Sibpada Pal

Bongaon, Fin - 743 235

Bongaan, Fin - f43 235,

b Bongaon Branch

1. | a) Wis. Pal Enterprise (Borrower)
138, New Market, Bongaon, Pin - 743 235

(Froprietor - Mortgagor- Guarantor)
4849/a,; Mandalal Ghosh Road, Subhash Magar

Rumipa Pal {(Guarantor), VWo, Balaram Pal
488/%, Mandalal Ghosh Road, Subhash Magar

All that parl and parcel of Bastu land | Rs. 36,41 862.85
measuring 2.25 Salak more or less | [(Rupees Thiry Six
along with building thereon situated at | Lac Forty One
Mouza - 224, Hal 116 Bongaon, | Thousand Eight
Subhaspally, Khaitan Mo, 3587, Dag | Hundred Sixty Two
M, 3097, Bongaon Municipality, PS5, - | and Eighty Five Paisa
Bangaon, Title Deed Mo, 1705/2007. anly} as on
Boundaries (as per Deed) : North - | 18.06.2025 wilk
Property of Balai Pal, South - Road, | farthver Interest. costs
Easl - Property of Subodh Pal, West- | o charaes and
Property of Sibpada Pal. E:p;.-ns..es tharcon

andy]

a) Rs. 9,18,000.00 (*)

[Rupees Mineg Lacs Eighteen Thousand only)
by Rs. 91,800.00

[Rupees Mnety One Thousand Eight Hundred

¢) R=, 10,000.00

(Rupeas Ten Thousand andy)

d) IDIB20STTI25149

e} Best of kmowledge and information of
the Authorised Officer, there is no
Encumbrance on the Property

f) Symbolic Possession

Contact Person : Branch Manager and Mobile Mo, 99337 65451

(*) Sale Price should be above Reserve Price.

Date and Time of E-auction : Date - 06.08.2025; Time - 11.00 A.M. to 04.00 P.M.

Platform of E-auction Service Provider : hitps://baanknet.com

Date : 16.06.2025
Place ; Barasat

Bidders are advised o visit the website (https ibaanknet.com) of our e-auction service provider PSB Mliance Pyl Lid. to participate in online bid, For Techmical
Assistance Please call PSB Alliance Pt Ltd. Helpdesk Mo. 82012 20220, email ID : support. BAANKNET@psballiance.com and ciher heip fing numbears
avadlable in serace providers helpdesk. For Begistration status with PSE Alliance Pyl Lid, and EMD stalus, please conlact support. BAANKNET@psballiance.com

For property details and photograph of the property and auction terms and cenditions please visit | https:fbaanknet.com and for clasifications redated 1o this portal
pleasza conlact Helpdesk Mo, 82912 20220,

Bidders are advised to use Properly 1D Number mentioned above while searching for the property in the website with https:fbaanknet.com

NOTE : THIS IS ALS0 A NOTICE TO THE BORROWER(S) / MORTGAGOR(S) / GUARANTOR(S)

Authorized Officer
Indian Bank

epaper.ﬂnancia!expresﬁ;mn‘. .

Kolkata




